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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashok Road, New Delhi-110001, Dated 09™ October 201 9, 17 Asvina 1941(Saka)

No. 434/BR-HP/2019: In exercise of powers conferred by sub section (1) of Section 22 of
the Representation of People Act, 1951 (43 of 1951), the Election Commission of India hereby
makes the following amendment in its Notification No. 434/ES-I/BR-HP/2019, dated 19" February,
2019 as amended form time to time, relating to appointment of Assistant Returning Officcrs of
Parliamentary Constituencies, to assist the Returning Officer in counting of votes during bye election
to the Parliamentary of Bihar, namely;

In column 2 of the Table appended to the said notification, against item No 23- Samastipur
(SC) Parliamentary Constituency, the following entries will be added.

TABLE
No.& Name of Parliamentary Assistant Returning Officer
Constituency
1 2
23-Samastipur (SC) 10. District Transport Officer, Samastipur

11. Director, Accounts Administration and self
Employment, D.R.D.A Samastipur

12. District Supply Officer, Samastipur

13. Sub-Divisional Public Grievance Redressal
Officer, Samastipur
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The appointment of above officers as Assistant Returning Officer in said Parliamentary
Constituency shall cease to be effective on successful completion of Counting of votes in the
Constituency concerned.

By Order,
ANAND KUMAR PATHAK,
SECRETARY.
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